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SHrr N. KANUNGO: That is an
opt'mistic statement, if there is one.
But the fact is that we have t{aken
steps to increase the import of cotton,
since the last two crops of cotton in
the country were bad.

Dr. R. B. GOUR: May I know whe-
ther the attention of the Government
has been drawn to the note in ‘The
Capital’ dated the 4th  February,
wherein it is categorically stated that
there is no physical shortage in the
quantity of cloth and that the shortage
now is purely due to speculative rea-
sons since, when the price had gone
up, the cloth also has come out?

SHrI N. KANUNGO: I have not seen
that particular note which the hon.
Member mentions. The fact is that the
shortage of cotton of particular varie-
ties is responsible for the shortage.

Dr. R. B. GOUR: How does he say
that labour cost has increased, since
wages have not increased during
recent years?

SHrt N. KANUNGO: I mentioned
increased dearness allowance as one
of the reasons for the increase in the
cost of production.

Sarr S. PANIGRAHI: To what ex-
tent is the foreign exchange resource
affected by the import of cotton and
what steps have been taken to increase
the production of cotton in the coun-
try?

Sarr N. KANUNGO: The shortage
happened because we had two conse-
cutive bad monsoons and steps have
been taken for increasing the produc-
tion of cotton in the country and they
are showing results apart from the
periodical variations.

. CENTRAL PARTICIPATION IN THE FERTILI-

2ER FACTORY TO BE SET UP IN ANDHRA
PRrADESH

*26 QurivMATI SEETA YUDHVIR:
Will the Minister of COMMERCE AND
- INDUSTRY be pleased to state:

[ 10 FEB.

1960 ] to Questims

(a) whether the Government of
Andhra Pradesh has made any request
to the Government of India for parti-
cipation in the capital structure of the
proposed fertilizer factory in that
State; and

(b) what action the Government of
India have taken in the matter?

TrE DEPUTY MINISTER or COM-
MERCE axp INDUSTRY (SHRI SATISH
CHANDRA): (a) Andhra Pradesh Gov-
ernment had at an earl'er stage stated
that they would welcome contributicn
by the Centre in the capital structure
of their fertilizer undertaking, but
did not insist on such participation.

(b) It has been decided not to
participate in the share capital.
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